Title: House adjourned for the day due to interruption over the issue of cases pending against the three Ministers in the
Union Council of Minister.

The Lok Sabha met at Eleven of the Clock

(MR. SPEAKER in the Chair)

(Interruptions)
11.0l hrs

(At this stage, Shri Chandra Pratap Singh, Shri Pravin Rashtrapal, Shri Rashid Alvi, Shri Sunil Khan and some other hon.
Members came

and stood on the floor near the Table.)

MR. SPEAKER: What is this? You please go to your seats.
(Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions)™

MR. SPEAKER: If you want to say anything, you please go to your seats. From there, you can raise the matter. Please
understand. Please go to your seats.

(Interruptions)
MR. SPEAKER: Nothing will go on record.
(Interruptions) *
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LqH HeElqd 31U 48 W13y, @il Please go to your seats. What is this?
(Interruptions)

MR. SPEAKER: You please sit down. Please go to your seats. What is this? This is not the proper way to raise any
matter. For the last four days you have been disturbing the House.

(Interruptions)

MR. SPEAKER: You cannot discuss that matter here. Nothing will go on record.
(Interruptions)™

*Not Recorded.

MR. SPEAKER: Please understand. What is this? Nothing will go on record.
(Interruptions) *

MR. SPEAKER: The House stands adjourned to meet at 11.00 a.m. tomorrow.

11.04 hours

The Lok Sabha then adjourned till Eleven of the Clock on Friday, December 8, 2000/Agrahayana I7, 1922
(Saka).



*Not Recorded.



